
(ll"FlClE OF Tl IE CHIEF JUDICIAL IVIAGISTR/\'lfE: WEST DlS'l'RIC'l‘: TIS IIAZARI COURTS
DELI ll

lY1Ql>..ll:'.l§.I/\.'J'_lQ:_\' 1-\§ ._l)U'.l'Y.RQS'l'.lil1_Ql’..1lfl2EL/L@AG.§'Efilflil 3_5___C'1'L435. S
113.11 J11 ll.‘¢..}/l.0.\f1ll..Qli_~l_U.Sl'l-_2Q2_5

in view of the written request of Ms. Anamika, Id. Judicial Magistrate First Class,
(Mahila Court-O6) West District, Tis Ila-/.ari Courts, Delhi (Duty Magistrate on 8-06-2025) for exchange
of her duty & written request of Sh. 'l'ush;tr Gupta, id. JMl-‘C~0(i West. District, Tis ilazari Courts. Delhi

(Duty Mngistreite on 15-06-2025) for change of his duty the following modification in the modified Duly

Roster of Judicial Magistrrttc 1-'irst Class, West District,Delhi for the month of June-2025 (reference No.
l209-1263/CIM(West)/DR/2025 Dated 02~06-2025] is being madc:-

Sr. Name ofthe Judicial N-lzigistrate l-‘first Class ll iworking lloliday Room .\lo.
‘No. days

()1 Sh. /\nkitK1trztn $ingh_ J.\ll~‘(;-Oil O8-06-Z025
R1027-1, 3"’ I-'|nor. Iai Durgai ./\pmtn1vnts.'l'agorr- Pitrk, (Sunday) 30
Delhir IIUUDEJ

()2 Ms. /\i..trttika, .|.\:1l-‘LI (.\'.nl1il:i Cnurt-I16) 12-06-PO25
R/o Flat No. 106, 'l'_\-p\-- l\", i~'i-"st Flow, KKD Judicial!
Residcntiail tI0|n|>lex_ Shai':it|aii.i. ilkilllt 110032

349

()3 Ms. Vijayshree Rathore. JMI-‘C-10 15-O6-2025 345
R/0 Flat No. 2062, Delhi Administration Flats, Gulabi -; (Sunday)
Bagh, Delhi ‘

The Duty Magistrate would be assisted by his/her own staff.

' Rest of the conditions Shilll remain unchanged in the modified Duty Roster of Judicial
Magistrate 1-'irst Class, West l)istrict\, Delhi |'<ir the month of June-2025 (reference .\'o 1209-

1263/CIM(West)/1)R/202.5 Dated 02-062025].
(Vasundhara Azad)

Chief Judicial Magisrralte , ,
~ West Di tri¢t,Delhi '

n<,..LYtiTl.8. . . .\.‘:#.';~.\‘i\.'.. .(ZJM(West)/DR/2025 Dated, Delhi Lil: J5. :6 . .¢. F».
Copy forwarded For information and necessary action tot-
01. The llon'ble Registrar General, I-iigh Court of Delhi, New Delhi

Througlt Id. Principal District & Sessions Judge, (Wcst),Delhi
O2. The l.d.Principal District 8| Sessions Judge, LIIQ), Delhi
O3. '1 he i.d. Principal District & Sessions Judge, (V\ est), Delhi
(M. ‘h-~ l.tl. 11 ‘incipal District & Sessions Judge all district Delhi/.\'e\v Delhi
05. The l.t.l. oificcr lncltarge, Pool Cur, Tis llazari Courts, Delhi
()6. The id. CJM, nil District, Delhi/ .\'c\-\ Delhi,
07. The 1.d. ACJM & All l.d. Judicial Magistrate 1-‘irst Class West District, Tis Hazari Courts,Dc1hi.
08. The Director of i‘rosect:tion_ 'l'is llazari Courts, Delhi.
O9. The Commissioner of Police, Delhi
10. The l G (Prison), Tihar Jail, Delhi/New Deli i.
11. The Secretary, Bar Association, ‘l‘is Ila"/.:iri Courts, Delhi
12. 'l‘he Supclt.Jail, New Delhi/Lock-Up incharge, 'l'is Ha‘/.ari Courts, Delhi
'13. The Admn. Officer(Judl), llindi Department, R. No. 237, 'l'is llazari Courts, Dellti
14. |.i-lV\- Officer, Tihar Jail. Delhi/l\'cw Dclhi.
‘.5. 1 or Uploatling on centrzi'iv.ed wch-site through lJ\Yl-IRS
16. Ihe Video Conferet*.cing. R. .\‘o 211. 'I'is llazari Courts, Delhi.
l_7. the (1ure'l‘ttkingl5r:inch (liq) B4 vwst its |liiZEl1"l(1l1U1'1!i, Delhi
I8. l‘he Reader to zhc court of undersigned.
19. l'he Cash Branch, .Wcst District, 'l'is l lazari Courts. Delhi.
20. PS to 1.d. Principal District and Sessions Judge(West) District, Delhi
21 Office file ‘

i Chief Judicial ‘MagistrateWest District, Delhi
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